FORM B - PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SAVALIYA COTTON GINNING AND PRESSING PVT LTD

SL PARTICULARS DETAILS

1 | Name of corporate debtor Savaliya Cotton Ginning & Pressing Pvt Ltd

2 | Date of incorporation of corporate debtor 26.03.1996

3 | Authority under which corporate debtor is incorporated / Registered ROC-Ahmedabad

4 | Corporate Identity No. / Limited Liability Identification No. of corporate debtor U27109GJ1996PTC0291568

5 | Address of the registered office and principal office (if any) of corporate debtor Survey No.242, Opp.266 KVP Power Station, Veraval.

6 | Date of closure of Insolvency Resolution Process 27.01.2024

7 | Liquidation commencement date of corporate debtor 15.05.2024

8 | Name and registration number of the insolvency professional acting as liquidator | Rahul Nareshbhai Shah « IBBI/IPA-001/P-P-02170/2020-2021/13367

20, Sudershan Society, Part 2, Near Naranpura

g | Address and e-mail of the liquidator, as registered with the Board Busstop, Naranpura, Ahmedabad-380013
Email : carahulnshah@gmail.com
Shop No 6 Samprati Residency, Opp AMC Garden,
10| Address and e-mail to be used for correspondence with the liquidator Naranpura, Anmedabad -380013
Email ; cirp.savaliacotton@gmail.com
11| Last date for submission of claims 16.06.2024

Notice is hereby given that the National Company Law Tribunal, Ahmedabad has ordered the commencement of liquidation of the Savaliya Cotton
Ginning and Pressing Private Ltd on 15.05.2024 of liquidation under section 33 of the Code].

The stakeholders of Savaliya Cotton Ginning and Pressing Private Ltd are hereby called upon to submit their claims with proof on or before 16.06.2024 to
the liquidator at the address mentioned againstitem No_10.

The financial creditors shall submit their claims with proof by electronic means cnly. All other creditors may submit the claims with the proof in person, by
post or by electronic means. Submission of false or misleading proof of claims shall attract penalties. SD/- RAHUL NARESHBHAI SHAH

Date: 17/05/2024 IP.Reg. No.: IBBI/IPA-001/IP-P-02170/2020-2021/13367
Place: Ahmedabad AFA Valid tlil: 30/06/2025
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Change of Name & Birth Date

I, Smt. SOURI KARAN Spouse of No.
JC754744L. Ex SUB ASHOKKUMAR

PUBLIC NOTICE

That one of my client state that immovable Property bearing Plot No. 31
consisting of land admeasuring 43.94 sq. mtrs. of society known and

lEN SCHOOL - PORBANDAR

Kal i -op. .
D, Naval Base, Porbandar-360 575 QBg#I?ur The Kalupur Commercial Co-op. Bank Ltd

SINCE: 1970 Multi State Scheduled Bank

KARAN residing at  A-26, Laxmikunj Applications are Invited for filling up Teaching/Non-Teaching Staff posts at Head Office: “Kalupur Bank Bhavan’, Nr. Income Tax Circle, Ashram Road, named as “Laxmi Nagar Society” constituting the land bearing Block No.
Society Part-1, Near Nutan School Navy Children School Porbadar on contractual basis. For details of Ahmedbad-380014. Phone: 079-27582020 to 27252026, Toll Free: 1800 233 99999, 183 of Moje: Chalthan Taluka: Surat City, District: Surat is presented in
Chokdi, New Sama Road, Vadodara- vacancies, please visit school website https://ncsporbandar.edu.in. NOTICE OF 54" ANNUAL GENERAL MEETING OF THE BANK ;Zﬂfrea;’;"Qr‘jésgfﬁnfgﬁenﬂﬁ’;fﬁt&es:ag d‘jt; [::rrc h‘;z:'::‘l‘hbeh:;i d”::;;;:;
?2:::245'.;;35];:"3;:::EKT;‘:?‘ei;nys%a&ﬁ Candidate must meet CBS.E narmns, Proficiency in English &_Comput_er 5 All the members of the ban!( are hereby in_formed that | |and he/she also informed me that out of Original title deeds/papers in

) mandatory. Download application form from the school website. Duly filled, 54" Annual General Body Meeting of the bank will be held on | |respectof said property (1) Original Sale Deed registered vide Sr. No. 891
KARAN & Date of Birth from 05/05/2000 application form should be forwarded to The Princial, Navy Children School, 7" June 2024, Friday at 4.00 p.m at J. B. Auditorium, | [on Date: 20.04.2005 alongwith its Original Registration Receiptissued
to 08/06/1974 vide affidavit dated Headquaters GD& D, Nau Sena Bagh, Naval Base, Bokhira, Porbandar-360 575 Ahmedabad Management Association, Atira Campus: by Sub-Registrar Palsana and (2) Original Registration Receipt issued
16/05/2024 sworn before Public Notary in hard copy latest by 1500h on 03 Jun 24, Only Shortlisted candidates Dr. Vikram Sarabhai Marg, Ahmedabad-380015. by Sub-Registrar Palsana in respect of Se:le_Deed registered vide Sr. No.
at Vadodara. will be called for written exam. Phone No-(0286) 2271631/32, 70169 56118 The detailed Agenda of the meeting and Annual Report for the | [1276 on Date: 08.06.2011 have been lostimisplaced by that never ever i

| . . was used as Security for obtaining financial assistance/loan by said
year 2023-24 will be sent to members at their Registered company from anyone. If any Person or Persons, Society, Banks,

Address as well as on E-Mail address. A Copy of the Annual | |Finangial Institution, Trust, Group etc. owing any right ownership or
Report Sh.a” also be sent via SMS link to all SharehOIde.rs who | [possession or lien or claim of whatsoever nature in respect thereof are
WESTERN RAILWAY - BHAVNAGAR DIVISION have registered their Mobile numbers. The same is also | |hereby informed and called upon to raise any such rights or claim in written
PAINTING AND VARNISHING WoRrk | | displayed on banks’ website www.kalupurbank.com and also | |within' 7 days from the publication of this notice, personally with
The Divisional Railway, Manager (S&T), on Notice Board of the branches. All the members are | |documentary evidence in original before the undersigning, upon expiry of
western Railway, Bhavnagar invite e- requested to attend the meeting, taking note of the above | |which period, norights or claims of whatsoever nature shall be entertained

indianexpre

1 get the inside information and
get inside the information.

Inform your opinion with

. investigative journalism. tenders on behalf of President of India for the information. : and | will issue clear LSR of said property and then my client will proceed
o following works.Tender No: 06-2024: By the org_er %fgogr(:ﬂof I_)Irectors Sale Deed and then process for mortgage of said property in hisfits bank
The Indian Express. SThelndianEXPRESS Complete painting and varnishing work of Ahmedabad ino - Dadlani and the bank shall have its first charge over said propertyfies; | - .
For the Indian Intelligent. JOURNALISM OF COURAGE signalling gears at stations and LC gates in Date:17.05.2024 General Manager & CEO (DATE: 17.05.2024)
PRCL section of Bhavnagar Division, SURENDRA O. SARASWAT (ADVOCATE)
Western Railway. Estimated Cost :
324,40,125.74/- (Rs. Twenty-Four Lakhs F-6 -7, D. G. POINT, PARVAT PATIA, SURAT

A R e
'?H H EIq I 8 ;ﬂro\ll r'iiu C'I '5']“1% 2'0" bidzers have to applyyor Ii?ethfrourg];h Iiyr(ijki.ei

www.ireps.gov.in only for further detai
Qﬂaa"qca QROS éga SG‘SQW'I Bu|éﬁ0.a please v?sitgweb siteywww.ireps.gov.in. FORM B * PUBLIC ANNOUNCEMENT

%g.ségatri.foron B 10/06/20251\%1? (Regulation 12 of the Insolvency and Bankruptcy Board of India (Liguidation Process) Regulations, 2016)
r ] T b WO fEETIIEETM | FOR THE ATTENTION OF THE STAKEHOLDERS OF SAVALIYA COTTON GINNING AND PRESSING PVT LTD
a'ﬂ oll ° H ue 3'5"2" SL PARTICULARS DETAILS
[ 1 | Name of corporate debtor Savaliya Cotton Ginning & Pressing Pvt Ltd
'a'la Q (o] Q 8- Q“O‘I I ?J)SCI IC‘!‘I a&a Gua 2 | Date of incorporation of corporate debtor 26.03.1996
céi%?‘é%%gﬁ %SFTZU f EJ:EO%B 3 | Authority under which corporate debtor is incorporated / Registered ROC-Ahmedabad
q-q (o) ﬂ‘] n q m Iaci] u] qcl I E-Tender Notice No. T.No. 4 | Corporate Identity No. / Limited Liability Identification No. of corporate debtor U27109GJ1996PTC029158
(o) O C Dy.CE/C/I/ADI/ROB-248 & 270/01 (TWO : : — : ,
PACKET)Deputy Chief Engineer 5 | Address of the registered office and principal office (if any) of corporate debtor Survey No.242, Opp.266 KVP Power Station, Veraval.
g%onztrgcéi?n)-d”, ‘t/)VislthanP RZ}QW?Y% 6 | Date of closure of Insolvency Resolution Process 27.01.2024
dl_. 3 ‘I_ I 0 ‘-l I Q O Q 8 'z'lfj]_ Unﬂﬁ oa:c |ﬁdi: Eﬁv"neg”eﬁer?d; foﬁg":xir:; 7 | Liquidation commencement date of corporate debtor 15.05.2024
i : O . gg;"s-tlﬁ‘;i'g: ;fzvlvgn"é R“g;*(‘j gje'fgggggsi 8 | Name and registration number of the insolvency professional acting as liquidator | Rahul Nareshbhai Shah « IBBIIPA-001/1P-P-02170/2020-2021/13367
Ui 027-2u | A weandl | aoio g ad U 203¥-2u (ROB) with approaches (End to End) in lieu 20, Sudershan Society, Part 2, Near Naranpura
atfils gl 2a 25w |AAsaru 2o oS | dAgaru 2 | alls wiudl 2ad 254 of LC No. 248 atKm. 418/6-8 & LC No. 270 at 9 | Address and e-mail of the liquidator, as registered with the Board Busstop, Naranpura, Ahmedabad-380013
(e 2atallzr et | 52UR SREUAIPAIN | Y5AUR SEAL| (R4 2aelleR 2at Cma 434/0-2Dhetween \/Ta\;vvdgrapiecr;tg#r gf Email : carahulnshah@gmail.com
Sl=orall 241) uR Aok ag Asle dagele | si-ora-dl 2a) ur flsie Af; p?o f fgost"(’)'fs";’;‘r-k( - 267,560, 680?27' _ _ o Shop No 6 Samprati Residency, Opp AMC Garden,
0¥-Ual) 3.Earnest money to be deposited: 10| Address and e-mail to be used for correspondence with the liguidator Naranpura, Ahmedabad -380013
Asdleat 221 235,2?,(:_00 4'Te'ngerff°rmk-fe$§:|r',f\‘t“ 5, _ . Email : cirp.savaliacotton@gmail.com
ot2otls WR% 1% 3% o niding monsoon, 6 Date and| | LL1| L2SL dale o subMission of s _ 0062024 .
submission of bid 7.Website particulars Notice is hereby given that the National Company Law Tribunal, Ahmedabad has ordered the commencement of liquidation of the Savaliya Cofton
SREIcdIViA Notice Board location where complete Ginning and Pressing Private Lid on 15.05.2024 of liquidation under section 33 of the Code].
details of tender can be seen & address of The stakeholders of Savaliya Cotton Ginning and Pressing Private Ltd are hereby called upon to submit their claims with proof on or before 16.06.2024 to
R0WF-MU the office Website: www.ireps.gov.in the liquidator at the address mentioned againstitem No.10. _ ) ) ) ) )
udal Acial e T i |t et S s e ST R i per I AN TR
3 qvf Asdle A% 1% R% QU% Niman Bhaven, Near ORM Off, s, [ pate: 1710512024 IP. Reg. No.: IBBI/IPA-001/IP-P-02170/2020-2021/13367
a YSsddilk Place: Ahmedabad AFAValid tlll: 30/06/2025
S2€ldia
NN =\ =\ D g =\ N\ =\ N\
“o-st, wU[ZAl, stwia-, W Masaiu wlas -
~ < A NS ’ KOTAK MAHINDRA BANK LTD. Regd. Off.: 27 BKC, C27, G Block, Bandr.a !(urla Complex, Banflra (E), Mumbai-51. .
A2l UL A HIZL AL SWlall ’l-ué DA AQAUR www.kotak.com Corp. Off.: Kotak Infiniti, Bldg. No. 21, Infinity Park, Gen. AK Vaidya Marg, Malad (E), Mumbai-97.
Ala: suaas RBua Suliadad dumss | | — AUCTION NOTICE | .
° That the below mentioned Borrower/s had availed gold loan facility against security of the gold ornaments / items, as specified below. The Borrower/s defaulted in due repayment of the installments &
www.a h m ed a ha dc"v q oVv. | nu :’Jl\l."lc'll.é"l é&l Q.l;a Qléls.\l . outstand!ng dues and as a result qfwhich the Bank was constrained to issue notices galling upon the Borrower/s to repay the outstanding amounts. However, the Borrower/s has failed to repay / clear his
outstanding dues thereby compelling the Bank to auction the gold ornaments pledged in favour of the Bank.
agf?ufilua sfzici2 B‘,’\lr;&“éer |Slate| Location | Branch B%r;?n\néer |State Location | Branch
GLN3109320 | Rustam Bambhaniya Guj.|Ahmedabad|  Adipur 6.45 | GLN2903271 | Jiteshbhai R Kareliya Guj.| Surat Kamrej 36.75
Sl‘ L SA L s T E E L L l M l T E D GLN3100858 | Rakeshkumar Chandrakant Patel Guj.| Baroda Anand 44,34 | GLN2996038 | Jiteshbhai R Kareliya Guj.| Surat Kamrej 14.11
. . . GLN2857370 | Manharbhai Chandubhai Parmar Guj.| Baroda Anand 12,70 | GLN3042074 | Bhatiya Ashishkumar Vajshibhai Guj.| Surat Kamrej 29.73
Regd Office: 5/1, Shreeji House, B/h M.J. Library, Ashram Road, Ahmedabad - 380 006 GLN2071842 | Nafis Jamaluddin Siddigie Guj.| Baroda | Ankleshwar | 28.58| GLN2728890 | Gondaliya Pradipkumar Pravinbhai  |Guj.| Surat Kamrej | 73.66
Corporate office: Corporate House, Sola- Kalol Road, Santej, Ta. Kalol, Dist: Gandhinagar: 382 721 GLN3102960 | Sarvaiva Alnaba Digviaysinh Guil Baroda | Ankleshwar | 110.24 | GLN2796767 | Pethani Vioul Shamiibhai Gul Surat Kamrei | 60.32
Tel: 02764-661100, Fax: 02764 - 661111 CIN: L29199GJ2003PLC043148 yarpada Tgviayst ah “aroca | Amceswar| = cTan Hpu STamibnel e L ame | >
Website: www.ysalsteel.co.in Email ID: sal.investor@salsteel.co.in GLN2325827 | Taukeeralam Mohramali Shekh Guj.| Baroda | Ankleshwar| 33.56 | GLN3125660 | Prajapati Hemeshbhai Gordhanbhai Guj.| Surat Kamrej 82.45
GLN2936885 | Bhartiben Dalsukhbhai Patel Guj.| Baroda | Ankleshwar | 38.78 | GLN2785353 | Sandipbhai Gobarbhai Dabhi Guj.| Surat Kamrej 17.23
“ GLN3063292 | Aslam Sabbir Shaikh Guj.| Baroda | Ankleshwar | 24.18 | GLN2660050 | Sutriya Hardik Bharatbhai Guj.| Surat Kamrej 16.42
NOTICE is hereby given that the 01/EGM/2024-25 Extra-Ordinary General Meeting ("EGM") of GLN3095910 | Nitaben Rajeshkunmar Intwala Guj.| Baroda | Ankleshwar |158.56 | GLN2008222 | Mungara Drashti Guj.| Surat Katargam | 30.56
the Members of the SAL STEEL LIMTED ("the Company") will be held on Saturday, 08" day GLN2470087 | Bhavishaben Dharmendrabhai GLN2827146 | Chavda Sunil Mukeshbhai Guj.| Surat Katargam | 27.06
of June 2024 at 12:30 PM (IST) through Video Conferencing/Other Audio-Visual Means Machchhar Guj.| Ahmedabad| Bapunagar | 58.18 | GLN2927768 | Paldiya Pareshbhai Bhagavanbhai Guj.| Surat Katargam | 51.03
("VC")/("OAVM") to transact the Special Businesses, as set out in the Notice of the Meeting. GLN2257822 | Manthan Arvindbhai Ghori Guj.| Ahmedabad| Bapunagar | 52.68 | GLN2634504 | Goti Shitalben Laljibhai Guj.| Surat | Katargam | 93.84
Members can attend and participate in the AGM through VC/OAVM facility only. GLN3096926 | Manthan Arvindbhai Ghori Guj.| Ahmedabad| Bapunagar | 128.56 | GLN2777463 | Mohmmadsiddique Anwarhusain Shaikh|Guj.|  Surat | Kotakhouse | 10.84
In accordance with the Circulars issued by MCA and SEBI, Notice of the EGM have already GLN3002874 | Virendra Rambhajan Prajapati Guj.| Ahmedabad| Bapunagar | 59.68 | GLN3085044 | Vinod Gour Guj.| Surat | Kotakhouse | 39.86
been sent by electronic mode to those Members whose e-mail addresses are registered with GLN3138501 | Virendra Rambhajan Prajapati Guj.| Ahmedabad| Bapunagar | 59.10 | GLN2056860 | Harshil Desai Guj.|Ahmedabad| Mehsana | 63.44
the Registrar & Share Transfer Agent of the Company/Depository Participants. The said Notice GLN2709037 | Dineshkumar Rambabusingh Rajput | Guj.| Ahmedabad| Bapunagar | 42.74 | GLN2606864 | KanzariyaMaheshbhai Rameshbhai Guj.| Rajkot Morbi 24.04
of EGM is also available on the Company's website at www.salsteel.co.in, website of the Stock GLN2873020 | Jaydeep Manubhai Beldar Guj.| Ahmedabad| Bapunagar | 18.16 | GLN2070427 | Maheshbhai Lalajibhai Bhoraniya Guj.| Rajkot Morbi 34.14
Exchanges i.e. BSE Limited and National Stock Exchange of India Limited at GLN2665261 | Bhatt Brijeshkumar Chandrakant Guj.| Ahmedabad| Bapunagar | 7.74| GLN2320166 | Mange Dinesh Rameshbhai Guj.| Rajkot Morbi 50.06
www.bseindia.com and www.nseindia.com respectively and will also available on the website GLN2966720 | Pavan Govinda Chopade Guj| Surat Bardoli | 14.80 | GLN2725246 | Ritaben Divyeshbhai Kasundra Guj.| Rajkot Morbi | 27.00
of NSDL at www.evoting.nsdl.com. GLN2870630 | Makwana Ketan Mansukhbhai Guj| Rajkot | Bhaktinagar| 16.70|GLN2812172 | Ghansyam VaghajibhaiDelvadiya Guj.| Rajkot Morbi | 4224
Members holding shares in dematerialized mode and whose e-mail addresses are not regis- GLN2670110 | Kiransinh Jashavantsinh Varachhiya  |Guj.| Baroda | BharuchKC | 131.46 | GLN3110696 | Kanjiya Shital Thakarshibhai Guj.| Rajkot Morbi [ 100.00
tered are requested to register their e-mail addresses with their relevant Depository GLN2817959 | Yogeshbhai Mohanbhai Patel Guj.| Baroda | BharuchKC| 36.16 | GLN2922763 | Sodagar Raghuvir Guj.| Baroda | Nizampura | 14.62
Participants. Members holding shares in physical mode are requested to demat their holdings/ GLN2873112 | SumraAjaz Guj.| Rajkot | Bhavnagar | 9.96| GLN3093980 | TrivediYagneshkumar Prmodray Guj.| Baroda | Nizampura | 18.80
furnish their e-mail address by writing to the Company with details of folio number alongwith GLN3127811 | Bukera Majidbhai Nurmahmadbhai Guj.| Rajkot Bhavnagar | 6.62 | GLN3002320 | Kaushik Gaurav Anilkumar Guj.|Ahmedabad Paldi 43.39
self-attested copy of PAN Card at cs @salsteel.co.in GLN2924485| Bharvad Shaileshbhai Rudabhai Guj.| Rajkot | Bhavnagar | 14.88 | GLN2911571 | Saiyed Irfanmiya Azizmiya Guj.|[Ahmedabad|  Paldi 63.20
Members will have an opportunity to cast their vote remotely on the business as set forth in the GLN2880614 | Fardin Mahebubbhai Shekh Guj.| Rajkot | Bhavnagar | 112.34 | GLN3031028 | Saiyed Irfanmiya Azizmiya Guj.|Ahmedabad Paldi 46.97
Notice of the EGM through electronic voting system. The manner of remote e-voting, to GLN3054547 | Shah Sanket Dilip Guj.| Rajkot Bhuj1 19.60 | GLN3106738 | Halvadiya Jyoti Ratibhai Guj.| Rajkot | PedakRoad | 90.25
attend/participate in the EGM through VC/OVAM and e-voting during the EGM for members GLN2998059 | Loncha Chndresh Chaganlal Guj.| Rajkot Bhuj1 18.20 | GLN2709389 | Dobariya Ankur Parshotambhai Guj.| Rajkot | PedakRoad | 69.91
holding shares in dematerialized mode, physical mode and for shareholders who have not reg- GLN3045637 | Vadhel Amubhai Lakhmanbhai Guj.| Rajkot Bhuj1 76.50 | GLN2116715 | Jwalant Harvadan Chhaya Guj.| Rajkot | Porbandar | 93.78
istered their email addresses is provided in the Notice to the members. GLN3046922 | Vadhel Amubhai Lakhmanbhai Guj.| Rajkot Bhuj1 42,80 | GLN2887403 | Monpara Hardik Vinubhai Guj.| Surat Puna 51.43
In accordance with the Circulars and pursuant to Section 108 of the Companies Act, 2013 read GLN3105867 | Bhavsar Chintan Guj.|Ahmedabad|  Bopal | 122.17 | GLN2922802 | Chandulal K Panara Guj.|  Surat Puna 78.40
with Rule 20 of Companies (Management and Administration) Rules, 2014 and Regulation 44 GLN3131688 | Jyotsana Vijaykumar Shah Guj.| Baroda | BPCRoad |122.84 ] GLN2946203 | RakeshV Godhani Guj.| Rajkot | Racecourse | 63.24
of Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements), GLN3113820 | Suraj Pratap Singh Rajawat Guj.| Baroda | BPCRoad | 26.98 | GLN2887663 | Karan Rajubhai Sorathiya Guj.| Rajkot | Racecourse | 84.92
Regulations 2015, members are provided with the facility to cast their vote electronically GLN2854421 | Premal Dinesh Vasavada Guj.| Baroda | BPCRoad | 25.90| GLN2678455 | Mandlik RajeshbhaiParsotambhai Guj.| Rajkot | Racecourse [134.78
through remote e-voting on all resolutions set forth in the notice of EGM; to participate in the GLN2905664 | Rekha Navnitlal Panchal Guj.| Baroda | BPCRoad | 44.74| GLN2865651 | Pandya Hemang Prabhudasbhai Guj.| Rajkot | Racecourse | 22.04
EGM through VC/OAVM and e-voting during the EGM. In this regard, the Company has GLN2913964 | Virendrasinh Sundarsinh Chauhan Guj.| Baroda | BPCRoad | 9.42]| GLN3126694 |RohitShivhare Guj.[Ahmedabad| Rakhiyal | 22.65
appointed National Securities Depository Limited ("NSDL") to provide the above mentioned GLN2716340 | Nitinkumar Patil Guj| Baroda | BPCRoad | 11.68|GLN2874224|BhoiRajubhailshvarbhai Guj.|Ahmedabad| Sanand | 34.97
facilities. GLN3088890 | Utteshsinhji Gayadsinh Rathore Guj.| Ahmedabad| Chandkheda | 245.58 | GLN2769588 | Shrimali Dhaval Guj.[Ahmedabad| Sanand 34.49
All the Members are informed that: GLN2837038 | Rajpurohit Manoharsingh Gumansingh | Guj.| Ahmedabad| Chandkheda| 143.89 | GLN2846155 | Jadav Rajeshkumar Somabhai Guj.[Ahmedabad| Sanand 29.42
a. The Voting r|ghts shall be in proporﬁon to the shares held by members as on Friday7 May 31) GLN2896907 | Ishvarbhai Haribhai Desai Guj.| Ahmedabad Deesa 96.90 | GLN2860117 | Kolipatel Kapilbhai Guj.|Ahmedabad Sanand 72.95
2024 (being cut-off date) and shareholders holding shares either in physical form or dema- GLN3088963 | Javidhusen Sattarbhai Memon Guj.| Ahmedabad|  Deesa 15.40 | GLN2977757 | Alka Surendra Gupta Guj.|Ahmedabad| ~Satellite | 53.96
terialize form as on the cut-off date may cast their vote by remote e-voting as well as e-vot- GLN3137664 | Dakshaben Natvarlal Rathod Guj.| Ahmedabad Deesa 77.90 | GLN3114260 | Alka Surendra Gupta Guj.|Ahmedabad| Satellite | 127.42
ing system during the AGM. Any person who becomes a member of the Company after dis- GLN3116875 | Chitturi Lakshmana Rao Guj.| Ahmedabad| Gandhidham| 48.80 | GLN2884897 | Gupta Mohit Guj.|Ahmedabad| Satellite | 58.70
patch of the Notice of meeting and holds shares as on the cut-off date, are requested to fol- GLN3126830 | Dhaval Navinbhai Thacker Guj.| Ahmedabad| Gandhidham| 155.41 | GLN2938351 | Patel Sahil Kaushikbhai Guj.|Ahmedabad | Satellite | 42.88
low the instruction mentioned under heading "THE INSTRUCTIONS FOR MEMBERS FOR GLN2796192 | Upendrakumar Bacha Shah Guj.| Ahmedabad| Gandhidham| 17.27 | GLN2955109 | Muradali Umarali Shaikh Guj.[Ahmedabad | Satellite [ 143.70
VOTING ELECTRONICALLY" mentioned in notice of EGM, for obtaining the user ID and GLN2832723 | Upendrakumar Bacha Shah Guj.| Ahmedabad| Gandhidham| 22.66 | GLN3088741 | Dhiraj Mukeshbhai Sangatani Guj.[Ahmedabad | Shahibaug | 64.88
password which is also available at the help section of https:/www.evoting.nsdl.com. GLN2833150 | Randhirbhai Memabhai Rathod Guj.| Ahmedabad| Gandhidham| 90.31 | GLN3068022 | Jayprakash G Vaghela Guj.| Rajkot Shitalpark | 47.11
However, if such person is already registered with NSDL for e-voting, then the existing user GLN3063959 | Solanki Rahulkumar Muljibhai Guj.| Ahmedabad| Gandhinagar| 10.04 | GLN2673929 | Rathod Bhavin Nareshkumar Guj.| Surat SuratLP | 25.49
ID and password can be used for casting their vote. GLN2158718 | Chauhan Rahematkhan Guj.| Ahmedabad| Gandhinagar| 18.50 | GLN3023678 | Khunt Jigar Jayeshbhai Guj.| Surat SuratLP | 36.70
b. The facility for e-voting system shall also be made available during the EGM to those GLN2945868 | Dipikaben Anilkumar Patel Guj.| Ahmedabad| Gandhinagar| 103.74 | GLN3056181 | Nilam Ramesh Solanki Guj.| Surat SuratLP 96.41
Members, who shall be present in the EGM through VC/OAVM facility and had not cast their GLN2755688 | Ambuj Kumar Dhanendra Pandey Guj.| Surat GIDC Vapi 8.64 | GLN2911460 | Dholakiya Dharmendrabhai
votes on the resolutions throughremote e-voting and are otherwise not barred from doing so, GLN2727899 | Chamar Kiran Guj.[Ahmedabad|  Gota 9.76 Suraykantbhai Guj.| Surat | SuratSrtna | 29.92
shall be eligible to vote through e-votingsystem during the EGM. GLN2965603 | Ashishbhai Dineshbhai Dankhra Guj.| Surat Hirabaug | 34.80 | GLN3119169 | Jagani Asmitaben Bipinbhai Guj.| Surat SuratSrtna | 14.96
c. The Members who have casted their vote by remote e.voting prior to the EGM may also GLN3135382 | Ashishbhai Dineshbhai Dankhra Guj. Surat Hirabaug 34.80 | GLN2810967 | Jadav Gitaben Navghanbhai Guj.| Rajkot Surendrangr| 80.52
attend/participate the EGM through VC/OVAM but shall not be entitled to cast their vote GLN2815079 | Falki Alpeshkumar Vitthalbhai Guj.| Surat Hirabaug | 12.60 | GLN2817829 | Matiya Munnabhai Jagabhai Guj.| Rajkot |Surendrangr| 24.42
again. GLN2807994 | Vivek Gordhanbhai Kakadiya Guj.| Surat Hirabaug | 62.70 | GLN2641745 | FalguniArunbhai Gajjar Guj.|Ahmedabad|  Thaltej 5.68
d. The remote e-Voting period commences on Wednesday, June 05, 2024 (09:00 A.M.) and GLN2959695 | Vivek Gordhanbhai Kakadiya Guj.| Surat Hirabaug | 31.20 | GLN2927546 | Harshaben Ramjibhai Patel Guj.| Surat |VarachhaRd|693.36
ends on Friday, June 07, 2024 (05:00 P.M.) and during this period, shareholders holding GLN3007749 | Vivek Gordhanbhai Kakadiya Guj.| Surat Hirabaug | 22.20 | GLN2958637 | Shiroya Raghvendra G Guj.| Surat |VarachhaRd|142.18
shares either in physical form or dematerialize form as on the cut-off date may cast their vote GLN2894721| Solanki Sunilbhai Bhanabhai Guj.|  Surat Hirabaug | 25.90 | GLN2715301 | Vishal Dhanjibhai Bhadani Guj.| Surat | VarachhaRd|146.72
by remote e-voting. The remote e-voting module shall be disabled by NSDL for voting there- GLN2910585 | Akabari Alpeshbhai Nathabhai Guj.| Surat Hirabaug | 11.20 ] GLN2801367 | Kanjibhai M Bhingradiya Guj.| Surat |VarachhaRd|100.31
after. Once the vote on a resolution is cast by member, the member shall not be allowed to GLN2995470 | Jadav Budhabhai Dhirubhai Guj.| Surat Hirabaug | 11.20 | GLN2551517 | Lalaji Ravaji Savaliya Guj.[ Surat |VarachhaRd| 7.13
change it subsequently. GLN3106385 | Chhatrala Jigar Guj.| Rajkot Jamnagar | 79.60 | GLN3004389 | Mahendra Manjibhai Chodvadiya Guj. Surat VarachhaRd| 37.66
e. In case of any queries, you may refer the Frequently Asked Questions (FAQs) for Members GLN3120443 | GandhaDevang Guj.| Rajkot Jamnagar | 15.50 | GLN2787100 | ArjunbhaiBalvantbhai Prajapati Guj.| Surat |VarachhaRd| 50.92
and remote e-voting user manual for Members available at the help section of GLN2701700 | Rathod Pravin Guj.| Rajkot Jamnagar | 22.70 | GLN2940863 | Jitendra Pratap K Singh Guj.| Surat |VarachhaRd| 52.92
https:/www.evoting.nsdl.com. Contact details for grievances connected with services provid- GLN2931263 | AmbasanaAsha Bharat Guj.| Rajkot Jamnagar | 20.30 | GLN2530303 | Pankajkumar. Guj.| Surat |VarachhaRd| 17.76
ed by NSDL for participating in EGM through VC/OAVM, remote e-Voting & e-voting during GLN2994258 | Parmar Jitendrasinh Guj.| Rajkot | Jamnagar | 42.50| GLN3107183 | Devjibhai Dhanabhai Ladumor Guj.| Surat |VarachhaRd|122.59
the AGM. GLN2994841 | Parmar Jitendrasinh Guj.| Rajkot Jamnagar | 12.60 ] GLN3052714 [ Tanna Mohit Dineshbhai Guj.| Surat |VarachhaRd| 15.28
f. In case of any queries, you may refer the Frequently Asked Questions (FAQs) for GLN2996810 | Parmar Jitendrasinh Guj.| Rajkot Jamnagar | 38.90 | GLN3090341 | Alpesh Himmatbhai Dholakiya Guj.[ Surat |VarachhaRd|127.60
Shareholders and e-voting user manual for Shareholders available at the download section GLN2869916 | Sangani Bhumika Maulikbhai Guj.| Rajkot Jamnagar | 49.00 | GLN2748991 | Arif Abbasbhai Chauhan Guj.| Baroda VIPRoad | 63.78
of www.evoting.nsdl.com or call on toll free no.: 1800-222-990 or send a request at evot- GLN2918187 | Dalsaniya Jayeshkumar Guj.| Rajkot Jamnagar | 67.40 | GLN3117490 | Sodagar Fayzan Guj.| Baroda VIPRoad | 30.31
ing@nsdl.co.in GLN3089106 | Rabadiya Kishorbhai Velajibhai Guj.| Rajkot Jetpur 50.33 | GLN2126568 | Riteshkumar Babubhai Prajapati Guj.| Baroda VIPRoad | 40.99
By the Order of the Board GLN2816809 | Khokhar Faizan llyasbhai Guj.| Rajkot Junagadh | 28.03 | GLN2767533 | Ashwini Singh Guj.| Baroda VIPRoad | 75.10
For SAL Steel Limited The auction of the above mentioned gold ornaments would be held at : PLACE : RESPECTIVE SUB LOCATIONS / E-AUCTION DATE :27.05.2024 TIME: 11:00 AM
Sd/- Bidders are requested to Submit a copy of their Photo - identity, signature & address proof along with their original for verification together with two recent photographs on the day of auction. The Bank
Vinay Kumar Mishra reserves the right to change the venue / date / time ofauction or gancel the gt{ction withoutany notice to bidders. The cost of the auction process will bg debitedlto the customeraccqgnt. Bankresen/es
. . the right to recover the balance amount from the customer if the bid amount s insufficient to meet the payoff amount of the account. For any further details regarding the terms & conditions of the auction,
Date : 16'05j202“_' Company Secretary & Compliance Officer you are required to contact the below mentioned person/s. Authorised Officer, Kotak Mahindra Bank Ltd
Place: Santej, GUJarat M. No.: F11464 Date : 16.05.2024 Place Gujarat Phoné - 7575869802 :
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